| TEM NO 94 REG STRAR COURT. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR M K. HANJURA

Petition(s) for Speci al Leave to Appeal (Givil) No(s) . 18960-

18961/ 2010

M S NI JHARA BROTHERS Petitioner(s)
VERSUS

CANARA BANK & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 16/03/2011 These Petitions wer e called on for heari ng

t oday.

For Petitioner(s)
Ms. Anitha Shenoy, Adv.

For Respondent (s)
M. Jitendra Mohan Shar ma, Adv.
MS. MV. Kini & Associ ates , Adv
Ms. Manta, Adv.
M. Abinash Kumar M shra , Adv

UPON hearing counsel the Court nade the foll ow ng

ORDER

Learned counsel for the petitioner is present.

| ear ned counsel for t he r espondent Nos. 1 and 2,
| earned counsel for the respondent No.3 and | earned counse
for the respondent No.4 are present. Lear ned counsel for the
r espondent Nos. 1 and 2 has filed t he counter af fidavit.
Learned counsel for the respondent Nos.3 and 4 seeks four
weeks’ time to file the counter affidavit. Time, as prayed

for, is granted to him
Li st again on 25.4.2011.

(M K. HANJURA)
REG STRAR

rd



